Annexure - 8 to Circular No. IBB/CIRP/36/2020 dated 27.11.2020

Name of the corporate debtor: Mis. Jyoti Power Corporation Private Limited; Date of commencement of CIRP: 05.02.2020

NCLT order C. P. (1B) No. 345/7/NCLT/AHM/2018 dated 05.02.2020

List of creditors as on: 14.10.2021
List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in?)

Details of claim received Details of claim admitted Amount of
st Amountof | WV | Amountof | Amount of
S| Name of creditor |Identification No. Amount contingent claim not | claim under Remarks, if any
No. Amount of Amount | Whether " " dues, . .
Dateof | Amount " Nature of | covered by % of voting claim admitted | verification
: ’ claim " < 2¥ | coveredby | related yoting that may
receipt claimed " claim security share in CoC
admitted " guarantee | party? be set-off
interest
T | AS R Multimetals |U27200G12005PT| 25.02.2020 | 12183172 | 12183172 | Scetion None None No NA 0 0 0 0
PLW 046090 521) IBC,
2016
2 | Balajec Stcel B 01.07.2020| 7283966 | 7283966 | Section None None No NA 0 0 0 0
Syndicate 5(21) IBC,
2016
Total 19467138 | 19467138 0
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